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Nadu in 2014 during the Parliamentary elections. He spoke at that time. He pointed
out that fishermen of Gujarat and Tamil Nadu, being arrested by Pakistan and Sri
Lanka in the high seas, is not due to any crime committed by them, but because,
the Central Government under the Congress Party is so weak.
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MR. DEPUTY CHAIRMAN: The Minister is answering. Listen to the Minister
now...(Interruptions)...

SHRI M. J. AKBAR: Thank you, Mr. Deputy Chairman, for giving me this
opportunity. I will not take too much time. I would like to inform the House that our
hearts go out to the fisherman who most unfortunately lost his life. The Government
has taken this matter and the welfare and concern of all fishermen most seriously, We
have raised this issue through the hon. Vice-President on the sidelines of the Summit
in Indonesia, and the Government of Sri Lanka has promised a full investigation.

MR. DEPUTY CHAIRMAN: Okay, thank you. Now, Mr. Madhusudan Mistry

...{Interruptions)...
Capturing of 94 fishermen by Pakistan Maritime Security Agency
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MR. DEPUTY CHAIRMAN: Only what Mr. Madhosudan Mistry says will go
on record.

sfy HENIGH fidl: Pakistan Marines @81 9 94 fishermen ®1 capture Y& o T
2l arft 9 fed @rd a1 9 | § SareT fishermen were captured by Pakistan
Marines from the Indian territorial waters and also from the International border.
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MR. DEPUTY CHAIRMAN: Mr. Minister, listen to this.
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MR. DEPUTY CHAIRMAN: Mr. Minister, do you want to say something on
the fishermen issue?

THE MINISTER OF STATE IN THE MINISTRY OF EXTERNAL AFFAIRS
(SHRI M. J. AKBAR): The issu¢ of fishermen has a long history, This is, as [
repeat, a most unfortunate incident. This matter is being investigated. Our views
had been conveyed, and a full statement on this will be made... (/nterruptions)...
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MR. DEPUTY CHAIRMAN: Time over. Now, Question Hour

(MR. CHAIRMAN in the Chair)
ORAL ANSWERS TO QUESTIONS
Solar power panels on rooftops of trains

*106. SHRI RANJIB BISWAL: Will the Minister of RAILWAYS be pleased
to state:

(a) whether Railways have installed solar panecls on rooftops of some trains on
trial basis, if so, the details and the outcome thereof;

(b) whether Railways propose to install similar panels on roof top of other
trains;

(c) if so, the details thereof, zone-wise and if not, the reasons therefor; and

(d) further steps taken by Government in this direction?

THE MINISTER OF RAILWAYS (SHRI SURESH PRABHU): (a) to (d) A
Statement is laid on the Table of the House.

Statement

(a) Yes, Sir. Indian Railways (IR) have provided solar panels on rooftop of 19
Narrow Gauge (Northern Railway) and 4 Broad Gauge non air-conditioned coaches
in service (two by Northern Railway, one by West Central Railway and one by



